FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
BIDFORCE BROKERS PRIVATE LIMITED

1. | NAME OF CORPORATE PERSON BIDFORCE BROKERS PRIVATE LIMITED
. 2. DATE OF INCORPORATION OF CORPORATE 13/05/2022
PERSON

3. AUTHORITY  UNDER WHICH CORPORATE | REGISTRAR OF COMPANIES, KOLKATA
PERSON IS INCORPORATED/ REGISTERED

4, CORPORATE IDENTITY NUMBER / LIMITED | U67190WB2022PTC253877
LIABILITY IDENTITY NUMBER OF
CORPORATE PERSON

5. ADDRESS OF THE REGISTERED OFFICE AND | FLAT-5F ORBIT NORTH VIEW 3 KHELAT BABU
PRINCIPAL OFFICE (IF ANY) OF CORPORATE | LANE, KOLKATA-700037, WEST BENGAL

PERSON
6. LIQUIDATION COMMENCEMENT DATE OF 07/04/2026
CORPORATE PERSON
s NAME, ADDRESS, EMAIL ADDRESS, NIRAJ KUMAR
TELEPHONE NUMBER AND THE Address: Poddar Court, Gate No 3, 3" Floor,
REGISTRATION NUMBER OF THE LIQUIDATOR | Room No Q, 18, Rabindra Sarani, Kolkata -
700001
Email: csipnirajkumar@gmail.com;
bidforceliquidation@gmail.com
Telephone: 7011783969
Regn. No.: IBBI/IPA-002/IP-N01343/2025-
2026/14620
8. LAST DATE FOR SUBMISSION OF CLAIMS 07/05/2026

Notice is hereby given that the Bidforce Brokers Private Limited has commenced voluntary
liquidation on 07/04/2026.

The stakeholders of Bidforce Brokers Private Limited are hereby called upon to submit a proof of
their claims, on or before 07/05/2026, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

N30 1wmal

Regn. No. "3
Date: 09/04/2026 R 12 NIRAJ KUMAR
Place: Kolkata Liquidator

Regn. No.: IBBI/IPA-002/IP-N01343/2025-2026/14620
Email: csipnirajkumar@gmail.com

AFA Valid upto: 30.06.2027

Address: Poddar Court, Gate No 3, 3rd Floor, Room No Q,
18, Rabindra Sarani, Kolkata -700001
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FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF BIDFORCE BROKERS PRIVATE LIMITED
RELEVANT PARTICULARS
Name of Corporate Person BIDFORCE BROKERS PRIVATE LIMITED
. | Date of Incorporation of Corporate Person | 13/05/2022
3. | Authority Under Which Corporate Person is | Registrar of Companies, Kolkata
Incorporated / Registered
4. | Corporate Identity Number / Limited Liability | U67190WB2022PTC253877
Identity Number of Corporate Person
5. |Address of the Registered Office and |Flat-5F, Orbit North View, 3 Khelat Babu Lane, Kolkata-
Principal Office (if Any) of Corporate Person | 700037, West Bengal
6. [Liquidation Commencement Date of|07/04/2026
Corporate Person
7. |Name, Address, Email Address, Telephone | NIRAJ KUMAR
Number and the Registration Number of the | Address: Poddar Court, Gate No 3, 3rd Floor, Room
Liquidator No Q, 18, Rabindra Sarani, Kolkata -700001
Email: csipnirajkumar@gmail.com;
bidforceliquidation@gmail.com
Telephone: 7011783969,
Regn.No.: IBBI/IPA-002/IP-N01343/2025-2026/14620

) =%

8. | Last Date for Submission of Claims 07/05/2026
Notice is hereby given that the Bidforce Brokers Private Limited has commenced voluntary
liquidationon 07/04/2026.

The stakeholders of Bidforce Brokers Private Limited are hereby called upon to submit a proof of
theirclaims, on or before 07/05/2026, to the liquidator at the address mentioned againstitem 7.
The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submitthe proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Sd/- NIRAJ KUMAR
Liquidator
Regn. No.: IBBI/IPA-002/IP-N01343/2025-2026/14620
Email: csipnirajkumar@gmail.com , AFA Valid upto: 30.06.2027
Date: 09/04/2026 Address: Poddar Court, Gate No 3, 3rd Floor, Room No Q,
Place: Kolkata 18, Rabindra Sarani, Kolkata -700001
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